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R^jGhat afterthe proposal is ctoarad by the 
Mfaiistiy of Environment and Forests from 
environmental angle.

lEngSam

Houm  Constructed In Uttar Pradesh 
Under Indira Awas Yojana and E.W.S. 

Scheme

1036. SHRi SUBASH CHANDRA 
NAYAK: Will the PRIME MINISTER be 
pleased to state:

(a) the total snumber of house State- 
wise constructed under Indira Awas Yojana 
and Economically Wealter Section Scheme 
respectively intheyear 1990-91 and 1991- 
92 (till date);

(b) the total amount spent lor the con
struction of these houses. State-wise;

(c) the total number of houses. State- 
wise proposed to be constructed under both 
categories during the year 1991-92;

(d) whetherthe Union Govemmertt have 
received complaints about misappropriation 
of funds allocated for construction of these 
houses; and

(e) if so. the action taken thereon?

THE MINISATER OF STATE IN THE 
MINISTRY OF RURAL DEVL0PH4ENT 
(SHRI G. VENKAT SWAMY): (a) The total 
nutiiber ot houses reported to have been 
construc(edtidateduring1990-9t and1991- 
92, State-wise under Indira Aviras Yĉ ana 
(lAY and fomomically Weaker Sectkin 
(E.W.S) Scheme ((under 2 0  Point Pro
gramme) is given in the attached Statement 
-I

(b) The total amount spent during 1990- 
91 and 1991-92 under Indira Awas Yojana, 
State-wise is given in the attached state- 
ment-ll. However, as Economically 7 Veaker 
Sectkm Scheme is a k)an-cum-sut>skiy 
scheme in the State sector, the amount 
spent for the construction of these houses is 
not being monitored by the Central Govern
ment

(c) The targets fixed, State-wiseforthe 
constnjctton of houses under both catego
ries during the year 1991-92 is given in the 
attached Statement III

(d) and (e). No specific complaint has 
been received by the Union Government 
about misappropriation of funds aBocated 
for construction of these houses.

STATEMENT-1

Houses constpJctBd under LAY. and Economtatty Weaker Section Scheme during 
1990-91 and 1991-92.

1990-91 
House oofltraded

(Nos)

1991-92' 
Houses constructed

(Nos)

S im . SM»y(/r JAY EWS MY EWS

6142 soao 889 4880

i i m NR Ni
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1990-91 
Housb conttBCtoflf

1991-92‘

(Nos) (Nos)

SLNo. Stat»AJT lAY EWS lAY EWS

3. Assam 2299 1298 164 153

4. Bihar 10480 427 NR 0

S. Goa 51 160 19 0

6 . Gujarat 4736 1407 2501 564

7. Haiyana 859 729 66 1 2 0

8 . Himachai Practosh 435 30 7 0

9. Jammu & Kashmir 273 240 36 0

1 0 Karnataka 11341 3607 1468 948

1 1 . Kerala 8724 4865 981 1152

1 2 . MahdyaPradosh 18790 3713 22847 1454

13. Maharashtra 9730 6r i2 NR 63

14. iylanipur 170 0 17 0

15. Maghalaya2 1 0 0 18 19

16. Mizoram 1264 N|i 79 0

17 Nagaland 649 Nl NRO

18. Orissa 9041 1544 4440 190

19. P u r^ 934 10 0 147 45

2 0 Rfjasthan 2028 2708 5417 129

2 1 . SMdm 58 0 HL 0

2 2 . TamiNadu 47260 14420 23 9735

23. Tiipura 491 193. 44 14
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1990-91 
Hous0 oontnclBd

(Nos)

1991-92* 
Houata constructed

(Nos)

SLNo. StataAJT lAY EWS lAY EWS

24. Uttar Pradesh 25300 19088 2230 11827

25. WestBwigal 9421 130 1031 0

26. A&N Islands 13 40 NR NI

27. Chandigarh NR 8290 NR Ni

28. DftNHaveR 53 NI 32 Ni

29. Daman &Diu 1 0 NI 17 NI

30. Delhi NR 0 NH. NIL

31. Lakhadweep NR NI NIL NI

32. Pondicherry 40 NI NR NI

ALL INDIA 170805 74281 43073 31293

N.R.- Not Reported.

* • Provisional.

Ni -Not in operation.

STATEMENT I

ExponMun ktcumd under Indira Awas Yojana during 1990-91 and 1991-92

SLNo. StiMUT

ExpendHurs (Rs. in lakhs)

1990-91 1991-92

1. ANDHRA PRADESH

2. • Arunachal Pradesh

3. Assam

964.62

0\38

223.86

50.92

0.00

50.58
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SLfto. StataAJT

Expandkun (Rs. bi lakhs) 

1990-91 1991-92

4. Bihar NR 0 .0 0

5. Goa 2.64 1.41

6 . Gujarat 567.10 424.40

7. Haryana 114.96 5.96

8 . Himachal Pradesh 57.69 1 .6 6

9. Jammu & Kashmir 24.53 4.42

1 0 . Karnataka 946.21 120.60

1 1 . Kerala 472.24 44.05

1 2 . Madhya Pradesh 2043.13 713.47

13. Maharashtra 1313.51 0 .0 0

14. Manipur 21.60 0,60

15. Meghalaya 16.61 1.16

16. Mizoram 114.17 10.61

17. Nagaland 94.10 0 .0 0

16. Orissa 1177.99 406.66

19. Punjab 111.95 23.60

2 0 . Rajasthan 176.06 269.57

2 1 . SM(im 3.20 0 .0 0

2 2 . Tama Nadu 6687.60 1.76

23. Tripura 57.71 4J8

24. Uttar PradMh 2556.43 232J0

2S. WMtBMigal 993.11 208J7
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ExpendHure (Rs. kt lakhs)

SLNo. Stŝ eAJT 1990-91 1991-92

26. A&N islands 1.51 0 .0 0

27. Chandigarh 0 .0 0 0 .0 0

28. D&NHaveU 6 .2 0 2.26

29. Daman & Diu 0.34 0.32

30. Delhi 0 .0 0 0 .0 0

31. Lakshadweep 0 .0 0 0 .0 0

32. Pondicherry 9.43 3.29

Total 18795.28 2583.91

NR- Not Reported

Provisional.

Statement-ni

Targsts fixad urxtor Indira Awaas Yojana & Eoonomically Weaker Section scheme 
during 1991-92.

SL No. StateAJT LAY (Nos.) 
(Nos.)

EWS Scheme

1 . Andhra Pradesh 7913 35000

2 . Arunachai Pradesh 289 Nl

3. Assam 1119 2076

4. Bihar 16346 660

S. Goa 1 0 1 0 0

6 . Gujarat 4661 1 2 0 0

7. Haiyana 941 500

8 . Himachal Pradesh 351 50
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SLNo. StotaAJT UY(Noa.)
(Nos.)

EWSScham*

9. Jammu A Kashmir 205 900

1 0 . Karnataka 5443 4000

1 1 . Kaiala 1733 12554

1 2 . Madhya PradMh 18268 4000

13. Maharashtra /851 6800

14. Manpur 59 300

IS. Meghalaya 450 142

16. Migoram 228 1 2 0

17. Nagaland 392 Nl

18. Orissa 9110 1500

19. Punjab 1287 1 0 0

2 0 . Rajasthan 7347 1500

2 1 . SNdm 52 40

2 2 . TamNNadu 7222 12558

23. Tripura 286 160

24. Uttar PradMh 18914 18000

25. WastBmgal 11594 295

28. AANWands 18 30

27. Chandigarh 5 Nl

28. DadnANiVarHavaK 81 Nl

29. Daman ADki 8 Nl

30. IMM 7fl •300
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SL No. StatcAJT LAY (Nos.) 
(Nos.)

EWS Scheme

31. LakshadwMp 16 Nl

32. Pondidwny 48 Nl

Total: 1 2 2 1 0 0 110885

NF^Not Raported. 
*_Piovisional.

SM kig of Rico in Opwi Mwtot by F a

1037. SHRI P.M. SAYEED: WiM th« 
Ministor of FOOD bo ploasMl to state:

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI TARUN 
GOGOI):(a)Yes.Slr.

(a) whather lha Govammsnt hava par- 
mitted the Food Corporation of India to sail 
rica in the open tnarkal during the recent 
festival season; and

(b) so, the result thereof and the price 
thereof?

(b)The orders for sale of tide in the open 
market were issued on 24th October .1991. 
As available formation with FCI a quainty 
of about 1 0 ,0 0 0 MT has so far been sold. The 
sale is in progress. The sale price for differ
ent centres is given in the attached state
ment

STATEKENT

Statanwnt Showing th0Cefar9sandth»sahPricao(Ric9to bo Sold in the OponMatk»t

Centra Safe m e* (Rato Per 019

Common Fina 
Fb. As.

SifMrffina
Rs.

Bombay 400A- 420/- 430/-

Pune 400/- 420^ 430^

Nagpur 400  ̂ 420^ 430^

Ahmadited 380A 400^ 410^

Bhoptf 410/- 420^ 440^

DeM 420^ 450^ 470h

KMpur 400^ 420h 440/-




